Jharkhand Biodiversity Board

(An autonomous and statutory body of Govt. of Jharkhand)
1°** Floor, 138/C, Vidhyalaya Marg-C, Ashok Nagar, Ranchi — 834 002

Letter No.: JBB/S§/2020/4 ¢ |

From,

Member Secretary,

Jharkhand Biodiversity Board,

Ashok Nagar, Ranchi.

To,

The Principal Bench,
Hon'ble NGT,
New Delhi

Sub:

Ranchi/Date: 26/09/2020

Compliance/status report as of 31.08.2020 in pursuance of Hon'ble NGT order

in OA No. 347 of 2016 Chandra Bhal Singh vrs. Union of India & others - reg.

Sir,

Referring to abovementioned subject a following compliance report is submitted for
kind consideration: - L

Jharkhand Biodiversity Board has made full effort for constitution of BMCs and
preparation of PBRs in all focal bodies in Jharkhand state. The board has completed BMC
constitution and PBR documentation with the help of available secondary data in all local

bodies except in the following 07 local bodies due to various reasons:-

ﬁLevel of local

Target BMC PBRs Remaining | Reasons/Remarks for
body Constituted | documented BMC:constitution
; pendency
Gram i . . |
Panchayat - 4361 4351 4351 NiL No Pendency
Level o
Gandey 'Block, Giridih,
(due to COVID-19
Block Section-144 were
Panchayat 263 262 262 01 imposed 'in the concern
Level area for avery long time,
proposed to be
constitute very soon)
Chairman of Zila
N ) .
Zila Panchayat 24 23 23 01 Pgrls.had of (_xodda
Level district has resigned.

Election is pending

1. Four wurban bodies
have been notified
only, election is still

Urban body 5o 47 47 05 pending. Ihe.se bodies
Level are not functional.

2. One Urban body is
under  process  of
being dissolved.

Total :- 4690 4683 4683 07

Telefax: +91-651-2972107;

E-mail: jbbranchi@gmail.com;

Web: http://jbbjharkhand.org




Jharkhand Biodiversity Board humbly prays before the Hon'ble court to give relief and
waive off the penalty imposed to the state of Jharkhand vide order dated 18.03.2020 since all
efforts have been made in true spirits. Jharkhand Biodiversity Board is committed to implement the
Biological Diversity Act, 2002 in every effective manner.

Jharkhand Blodlversxty Board is ever grateful to Hon'ble NGT for kind consideration of
the prayer.

Yours sincerely,

t"Mem er Secretary

Jharkhand Biodiversity Board




